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Implementation of MUDRA scheme and
Jan Dhan Yojana in Odisha

$2008. DR. BHUSHAN LAL JANGDE: Will the Minister of FINANCE be
pleased to state:

(a) whether MUDRA bank scheme and Jan Dhan Yojana has been implemented
in Mayurbhanj area in Odisha;

(b) whether it is a fact that the Odisha Government is giving benefit only to
its supporters; and

(¢c) with reference to (b) above, whether Government proposes to make any
alternative scheme for the people who are not getting any benefit under above
schemes?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) Yes, Sir.

(b) and (c) Loans under the Pradhan Mantri Mudra Yojana (PMMY) are provided
by Banks and Micro Finance Institutions (MFIs) based on viability of proposal
without discrimination. PMMY supplements the efforts already underway through

various existing Schemes of Government.
Delays in IT refunds

2009. SHRI MAJEED MEMON: Will the Minister of FINANCE be pleased to
state:

(a) whether the Government has now ordered for immediate Income Tax refunds
of upto T 5,000/- to clear the backlog;

(b) what is estimated backlog amount of refunds to be made to the taxpayers;
(¢c) whether any time-limit has been fixed for clearing the backlog; and
(d) a report thercon?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) Yes, Sir. With a view to provide relief to small taxpayers, CBDT has
directed the Central Processing Cell, Bengaluru and the field authorities to issue
refunds up to ¥ 5,000/-, and refunds in cases where outstanding arrear is up to
¥ 5,000/-, in respect of cases not selected for scrutiny for Assessment Years 2013-14
and 2014-15, immediately without any adjustment of outstanding demands.

T Original notice of the question was received in Hindi.



